
IN THE CENTRAL AU'JINISTRATIVE TRIBUNAL HYDERABAD BENCH AT 

O.A.No. 934/90. 

Between: 
	 Date: 26%11/90 

Ch.Anjaneyulu. \,.Z 

and 	
Applicant. 

Union of India, rep. by 
The Chairman, Telecom, 
Commission, New Delhi. -s 

The Chief General Manager, Telecom, Hyderabad.,- 

The Director of Telecom, Warangal. - 
	 F 

The Telecom District Engineer, Adilabad. '... 

Sub Divisional Officer, Telecom, 
Adilabacj. v 

Respondents. 

For the Applicant: Mr.K.S.R.Anjaneyulu. Advocate 

V For the Respondents: Mr.N.Bhaskara Rio, Addl.CGSC. 

CORAM: 

THE HON'BLE MR.D.S1JRYA RAG : MEMBER(JUDL) 

The Tribunal made the follcwing Order:- 

Shri K.S.R.Anjaneyulu, learned counsel for the 

applicant present. Shri Naram Bhaskar Rao, learned standing 

counsel for the respondents seeks further time for filing 

counter. Three weeks time granted for filing counter. 

Post the matter for final hearing after three weeks. 

Mean while interim orders dt. 19-11-90 will continue. 
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To 
The Chairman, Telecom, Commissign, 
Union of India, New Delhi. 

The Chief General Manager, Telecom, Hyderabad. 	 ---P 

The Djrectorr of Telecom, Warangal. ,— 

Bie 	±MrDistrict Engineer, Adilabad. bI0 

The Sub Divisional Officer, Telecom, Adilabad. i.- 

One copy to Mr.K.S.R.Anjaneyulu, Advocate 
1-1-365/A, Jawaharnagar, Bakaram, Hyderabad. 

One copy to Mr.N.Bhaskar Rao, Addl.CGSC.CAT.Hyd.Bench. 

One spare copy. 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 
HYDERABAD EENCH ATHYDERAMD. 

THE HOtt'B&4&.S.N_JA 	: V.0 
AND 

THE HON1BLE MR.D.SURYA RAO s M(J) 

THE HON'ELE.JRASInjA MUY:M(J) 

THE HCN'BLE 

ORDER ,UDPEgT: 
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Djsrnj sed for default. 	- 

Diarnis ed as withdrawn. 
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